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Sovi"t ship "Vitiaz" at Cochin "t the 
_d of 'January, 1960 where it special-
ly called Jar them. Results will be 
awilable only when our Scientists 
return from the expedition which will 
DDt be before April. 

Shrl Auroblndo Ghu.l: May I know 
if any expenditure is to be incurred 
by the Government of India in con-
.median with this? 

Shri Sadad!.. All JDum: 
free board and lodging 
:facilities. 

They get 
and other 

Shrl Auroblndo Ghosal: May I know 
·if any scientists of any other ~ountry 
« South-East Asia have joined the 
-? 

Shrl Sadath All Khan: I belie"", 
1hey have invited scientists from 
·other South-East Asian countries also. 

ShrI A, C. Guha: May I know if the 
surv"y will have any important sig-
nificance for our ·defence strategy? 
If so, why was it entrusted to a foreign 
ship rather than being done by our 
own ship? 

Shrl Jawabar1Al Nehru: Nqbody 
'here has entrusted it to ,them. There 
are the high seas. We have not en-
trusted this work to them and this has 
'nothing to do with any political affairs 
or strategy. The investigation is 
. aboOt the structure, character, origin 
.and gyration of water mass, chemi-
cal and biological variation of ocean 
water, collection of meteorological and 
aero logical information, relief anll. 
geological structure of the ocean 
ground deposit and water suspension. 
These are high scientific matters of 
investigation which any country may 
.. ndertake. They have undertaken it 
and they have been good enough to 
invite some of our scientists as well 
aa scientists from Indonesia, Ceylon 
and some other countries. We 'have 
;lladly accepted the Invitation. 

Evacuation of indian Kashmirl 
• "Trade.,. from Tibet 

+ r Shri Ram Krlshan Gupta: 
I Shrl DaiJit Singh 
I Shr":nl;,l l\C"r.,'" Ahmed: 

·!lIL ~ Shrl S. A. Mehdi: 
I Shrl ArJun Singh Bhadaurla: 
I Shrl Raghunath Slnll'h: 
L Shri P. G. Deb: 

Will the Prime Minister be pleased 
to refer to the reply given to Slarred 
Question No, 764 on the lOth Decem-
ber, 1959, and state: 

(a) whether Government have re-
ceiv"d any reply from the Chinese 
Government regarding the evacuation 
of Indian Kashmiri traders from Tibet; 
and 

(b) if so, the nalure of the reply 
received? 

The Parliamentary Secretary to the 
Minister of External Allain (Shrl 
(Sadath All Khan): (a) Yes, Sir. 

(b) The reply may be seen at 
page 123 of White Paper No. HI which 
was laid on the Tab!e of the House on 
the 10th March, 1960, 

Shrl Ram Krlshan Gupta: In reply 
to a previous question, the hon. Deputy 
Minister stated that he had pointed 
out that under international usage 
persons of Indian origin found eligi-
ble both for Indian and Chinese 
nationalily should be given the option 
of exercising their right to choose 
whatever nationality they prefer . 
May I know whether this suggestion 
has been accepted by the Chinese 
Government? 

Shrl Jawaharlal Nehru: The 
Chinese Government have said that 
they proceed on the assumption that 
they are Chinese nationals and, 
therefore, they must renounce Iheir 
Chinese nalionality and then apply 
for new nationality. We do not think 
that is the correct position to take up 

'because we do not acknowledge that 
they are Chinese nationals. 
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8br1 A. C. Guha: May I know what 
has happened to the property that 
might have been left there or might 
have been acquired by these Indian. 
traders there? 

8brl Jawaharlal Nehru, The persons 
referred to in this question are per-
sons who are sitting there. They are 
there. This is a question of their 
coming away from there which is 
being impeded. So, the question of 
leaving property will only arise when 
they come away. . 

Shri Vajpaye.e: In view of the fad 
that the Chinese Governm~nt has re-
jected our claim in this regard, may 
I know what further steps Govern-
ment propose to take? Will this 
question be discussed at the forth-
coming meeting of the two Prime 
Ministers? 

Shri Jawaharlal Nehru: In such 
matters the only steps that are taken 
are continued discussions at the dip-
lomatic leveL They have been 
carried on. A. to whether this par-
ticular matter will come up in any 
talks with the Prime Minister of 
China when he comes here. I cannot 
definitely say how matters will take 
shape. 

Shrl Panipahi: May I know whe-
ther Government is aware that many 
of these traders in Tibet have married' 
Tibetan women? If so, do they pro-
pose to take their wives with them or 
do they propose to come alone? 

Sbrl Jawaharlal Nehru: We are 
aware thnt many of them have 
married in Tibet. When the future 
of the husbands is not certain I can-
not say definitely as to what will' 
happen to their wives. 

Shrl Hem Barua: May I know' whe-
ther it is a fact that some of these' 
Ladakhi traders in Tibet have both 
Indian passports and Chinese visas 
al~o? If so, what is standing in the 
way of their evacuation? What is the' 
specific ground? 

Mr. Speaker: If they have eat· 
Indian passports what is the difl\cull}o 
In their evacuation? 

Shrl Hem' Barua: Chinese vi.'i8S aIm.. 

Shrl Jawaharlal Nehru: I do not. 
say with regard to any particular in-
dividual; but, generally, they did DOt. 
take Indian passports because 110· 
question arOSe in. those days of taking. 
lndian passports. They ha Ve been. 
living there for a considerabl" time.. 
A few may have it. 

Shrl Hem.Barua: In reply to a q_ 
tion. on this subject on a previDUII. 
occasion it was specifica\1y said that 
there are some Ladakhis there in. 
Tibet who have Indian passports aDd. 
ChineSe visas. 

Shri Jawaharlal Nehru: Their case· 
is a different one. But we are talk-
ing about the Kashmiri Muslims ill tbia· 
question. They have been resident 
there, sometimes for a generation or 
two and have calTied on without. 
taking any passports. Now, they want 
Indian passports and we are prepared 
to give it to them. Hence the diffi-
culty has arisen. 

Shri P. G. Deb: What is the total' 
number of these Kashmiri traders? 

Shrl Sadath Ali Khan: There are' 
124 families, consisting of 162 mal .... 
184' females and 237 minors of botb-
sexes. Each family should apply too 
the Indian Consul General at Lhasa' 
for the grant of Indian nationality_ 

Dr. Ram Subhal' Singh: May I k!urw' 
whether' there' our trade agenla in 
Lhasa and elsewhere in Tibet are in 
a position to look after the facilities 
and welfare of the . Indian traders and: 
others in Tibet? . 

Shrl Jawaharlal Nehru: It is difB-
cult for me to answer about lookiDlf. 
after their' facilities. We are eoD-
stanUy trying to help' them, lIUIIle-
times succeeding and sometimes DOt 
succeeding. 

Shri Hem. Baraa: May I know 
whether' the security guardS posted g 
the Consulate there have beeR with-
drawn by' now? 

Mr. Speaker:. It is_ a! diffeaoDt 
q\lestion; 



PHALGUNA 27, 1881 (SAKA) 0,...1 A nBtDers 

8brl Hem Barua: When the security 
guards are posted there the Consul-
General cannot look after the inte-
rests of these people because they 
are not allowed to. get in touch with 
the Consulate. If it is withdrawn, 
they can e3tablish contact with the 
Consulate there and have their pro-
blems solved to a certain extent. 
That is why I put this question. 

8bri Jawaharlal Nehru: The answer 
I can give cannot be very precise. 
Sometimes they get in touch with 
them; but it is not always very eaa,. 
to do so. 

.m-fi=fflf ::t ~r .. q't"",,,,,,!~ 
+ r"" ~ mI : 

*tn· ~ "" '"' .. : 
L "" WI Pf 'l'" 

wr ~..., m- JmroII' ""'" ~ V. 
~,tHE.~~lWof~ 
t't't't t :re~ t «~ it ~ ;r.n'it 'Ii\' 
1m m f.!; ~ -m.: ftqfu t ~ 
;;nftr lIT'",) 'lIT W~T <m~ ~ ~ 
'l~ ~ 'FI lWof "'W <f~ ~ ~ ? 
~ m-JmroII'~ iii ~~ 

('" 1110 "0 'Ibft) : 't.Wit 'f{ ~ 
ormf« 'lim V-T ~ ~ ~ !!I'R ftqfu 
it; <rtN f.mfu>:ft 'lIT ~ ~ 'Ii\' 
W~ mlR ~ fir.r ri1ft 'IlIlflI; 
q: <;Ttr !!I"f.t ~ II);; ~ ~ ~ I 
q;;n;r ~ 'liT ~ ~ ~i ~ ~ fiI; 
~r.r m. ftqfu w..- if; .mort 'lIT «T1!-
coflA; >..TifIIl' q't;;r;rr ~ 'W'<fIT<:r ~ 
~ ~ <m f.!; ~ ~;;nftr qh: 
~ Iff'lf) 'f{ olT'HT<IT ~ I 

[The question has been examined 
and it is fell that mere exemption 
tram payment of licence fee wi1l nDt 
afford radiD listening facilities to the 
poor inhabitants Df the Lahaul and 
Spiti areas who cannDt afford to pur-
chase their Dwn radio sets. The 
Punjab Government has been advis-
ed that villages in the Lahaul and. 

Spi ti areas may be supplied radio 
sets under the Community Listening 
Scheme as applicable to tribal and 
backward areas.j 

8hrl Hem RaJ: In view of the fact 
that these areas are nDt accessible 
for 8 or 9 months in the year and 
there are no facili ties even for postal 
mails to be taken there, will GDvern-
ment consider the question of giving 
cDmmunity sets free to the Punjab· 
Government and exempt them from 
the licence fees? 

The MInister of lDtormatlon and 
Broadcastl.... (Dr. Keskar) : The 
question of exemption will nDt arise' 
if community sets are given. The 
han. Member is aware that the licence 
fee for community sets is much less 
than for home sets; and whatever fee 
is there that will be shared by the 
Government itself. 

8hri Hem RaJ: In view of the fact 
that the area is sparsely populated-
it has only a population of 4,000 in 
an area of 6,000 sq. mrJes-will Gov-
ernment consider the advisability of 
giving some radio sets free to the 
Punjab Government. for being dis-
tributed in every village? 

Dr. Keskar: The last part of my 
reply practically implied that. Any 
set which is supplied under the pre-
vision that has been made for tribal 
areas means that the set will not cost 
anything to the community. The 
eost wiIJ be shared by the Govern-
ment of India and the Government of 
Punjab; and it will be installed and 
maintained there, entire1y, by the 
Punjab Government. 
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